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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ARBI TRATI ON PETI TION NO. 34 COF 2013

SWSS TIM NG LTD Petitioner(s)
VERSUS

ORGANI ZI NG COW TTEE COMVONWEALTH GAMES Respondent (' s)

Date: 28/03/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Petitioner(s) Percival Billinoria, Adv.
Sharan Thakur, Adv.

Si ddhart ha Barua, Adv.

Si ddhart h Thakur, Adv.

Vi j aykumar Paradesi, Adv.
Atul N., Adv.

Sushi | Bal wada, Adv.

For Respondent (s) Rohit K. Aggarwal, Adv.

Gari ma Ghose, Adv.

Chanchal Kumar Gangul i, Adv.

SFS NSSSESS

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard | earned counsel for the parties at |ength.
Hear i ng concl uded.
Judgnent reserved.
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